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12.13 hrs.
PAPERS LAID ON THE TABLE

Paprrs RE: DELHI Roap TRANSPORT
AUTHORITY

The Minister of Shipping in the
lﬁnistr, of Transport and Commnuni-
cations (Shri Raj Bahadur): I beg to
lay on the Table a copy each of the
following paperes pertaining to  the
Delhi Road Transport Authority:

(i) (a) Operational and Profit
and Loss Accounts (Bus Divi-
sion) for the period from the
1st to 6th April, 1958.

(b) Balance Sheet (Bus Division)
as on the 6th April, 1958.

(c) Profit and Loss Accounts
(Tramways Wing) of the
period from the 1st to 6th
April, 1958.

mittee

(d) Balance Sheet (Tramways
Wing) as on the 6th April,
1958.

(e) Particulars of Liabilities as on.
the 6.h April 1958.

(f) Audit Report on the accounts
for the period from the 1st
to 6th April, 1958.

(ii) Statement showing reasons
for delay in laying the papers
mentioned as (i) above.

[Placed in Library. See No. LT-
1734/63].
PERSONAL INJURIES (EMERGENCY)

AMENDMENT REGULATIONS

The Depllty Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): I beg to lay on the Tabie a
copy of the Personal Injuries (Emer-
gency) Amendment Regulations, 1963,
publishad in Notification No. S.0. 2543
dated the 7th September, 1963, under
sub-section (7) of section 8 of the
Personal Injuries (Emergency Provi-
sions) Act, 1962. [Placed in Library.
See No. LT-1735/63].

INDIAN TELEGRAPH (SECOND AMEND-
MENT) RULES

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): I beg to lay on the Table
a copy of the Indian Telegraph
(Second Amendment) Rules, 1963,
published in Notification No. SO
1705 dated the 22nd June 1963, under
sub-section (5) of section 7 of the
Indian Telegraph Act, 1885. [Placed
in Library. See No. LT-1736/63].

12.141 hrs,

PUBLIC ACCOUNTS COMMITTEE
14TH REPORT

Shri Tyagi (Dehra Durn): I beg to
present the Fourteenth Report of the
Public Accounts Committee on the
Appropriation Accounts (P & T),



